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Givil Appeal No(s). 352/2009
PANGU ALI AS APPUTTY (DEAD) THROU L. R ORS Appel | ant ('s)
VERSUS

NARAYANI  AND ORS. Respondent ( s)
(Wth interimrelief and office report)
Date : 24/07/2014 This appeal was called on for hearing today.
CORAM :
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HON BLE MR, JUSTI CE V. GOPALA GOWDA

For Appellant(s)
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M T. George , Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

Argunment s concl uded.
Judgment reserved.

( DEEPAK MANSUKHANI ) ( RENUKA SADANA)
COURT MASTER COURT MASTER
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